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Shri B lu im t Jha A n d : Part (b)
o f the question has been answered in 
the ■negative. May I know wh ither 
his attention has been drawn to rep­
resentations of the small-scale salt 
traders that they had been put to in­
convenience and difficulties as a result 
of imports?

8hrl Kansngo: No, Sir. There is 
no such representation before the 
Government.
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Shri t t n e  Narayan Das: 
Shri D. <3. Sharma: 
Shri Prakash Vir Shastri: 
Shri Raauahwar TanUa: 

*4. 1 Shri Kachonath Singh: 
Shri iUhhuti Misfara: 
Shri S. M. B&nerjee:

[  Shri VWya (jharan 8hokla:
Will 'the Prime Minister be pleas­

ed to state:
(a) whether any definite reaction at 

President Ayub of Pakistan on the 
renewed invitation to him to visit 
India has been received;

(b) if so, the nature o f it;
(c) whether any indications have 

been given by Pakistan Government 
regarding .the desirability of having 
bilateral negotiations to resolve the 
Kashmir issue; and

(d) if so, whether there is any 
likelihood of Such talks being held in 
the near future?

The Minister of State in the Minis­
try of External Affairs (Shrimati 
Lakshmi Menon): (a) and (b). Pre­
sident Ayub Khan had given our 
High Commissioner to understand 
that in his opinion it would Tot be 
worthwhile his visiting India at pre­
sent.

(c) and (d). We have conveyed to 
Pakistan our desire to attempt to 
resolve the Kashmir issue by bilateral 
talks; but Pakistan is obviously bent 
on pursuing only an agitational ap­
proach before the Security Council. 
The Prime Minister had already made 
it clear in reply to Supplementaries 
on Starred Question No. 72 in the 
Rajya Sabha on March 20, 1962, that 
the Security Council discussion and 
bilateral talks did not fit in, and that 
for setting the matter it was neces­
sary to pursue either one or the other.

Shri Shree Narayan Dast In view 
of the fact that the hon. Prime Minis­
ter stated in the Raja Sabha, as refer­
red to by the Minister now, that the
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two question*. tuunely, fee discussion 
in the Security Council and the talks, 
do not fit in, may I know whether 
the invitation to President Ayub 
K>»w to come to India and discuss 
the issue has been cancelled now, or 
whether it stands?

lakifcnit Meson: It does
not stand cancelled.

Shri Blurt* Narayan Das: May I
know whether any indications are 
available from the Pakistan Govern­
ment that they want to take up this 
question, if the thing fails in the 
Security Council, to the General 
Assembly?

Mr. Speaker: Shri D. C. Sharma.
Shri D. C. Sharma: It has been re­

ported that before President Ayub 
Khan undertakes a visit to India, 
there should be negotiations on a 
lower level so that the whole issue is 
discussed. May I know if the Gov­
ernment is aware of any such report?

Shrimati T.atashml Menon: We are
aware of such reports but nothing is 
taking place at the moment.
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Shrimati T.akshmi Menon: It is only 
for the reason that the bilateral talks 
have been suggested, so that we know 
what our differences are and how to 
settle them.

Shrl S. M. Banerjee: In view of the 
fact that President Ayub Khan is not 
willing to have talks on this subject, 
may I know whether the Government 
propose .to withdraw the Kashmir 
case from the United Nations?

Shrimati Menon: There is
no such thing as withdrawing a ques­
tion from the United Nations.

Sbri Daji: Has the attention of the 
Government been drawn to the fact 
that Pakistan’s case in the Security 
Council is being supported, among 
other countries, by Great Britain and, 
if so, what steps the Government are 
taking to explain our case to other 
countries so that they may not start 
supporting Pakistan’s case?

Shrimati Lakshnai Menon: As re­
gards the first part of the question, 
we have no information or notion 
whether the United Kingdom is sup­
porting Pakistan or not. .As for the 
second part, we are doing everything 
possible to inform the other countries 
about our stand and about the facts 
on this question. This has been going 
on for some years now, and whenever 
the question comes up, we shall take 
up the matter and explain our posi­
tion to the countries concerned.

Shri Vidya Charan SHnkla: May I
know whether some countries propos­
ed recently that India and Pakistan 
should take over this matter across 
the table under the auspices of the 
United Nations in New York, and if 
so, whether .this proposal has been 
accepted by the Government of India 
or has not been accepted?

Shrimati Ion ium  Menon: The hon. 
Member might be referring to the 
suggestions made sometime ago by 
President Kennedy about Mr. Eugene 
Black’s intervention in this matter. 
I think the question has been answer­
ed in this House.

Shri Bade: In view of the fact that 
Pakistan has committed aggression 
and is in forcible occupation of our 
territory, something like 42,000 sq. 
miles, may I know why Pakistan has 
been invited for talks without their 
vacating our territory?

Mr. Speaker: That is entering into 
arguments. Next question.

Shri Nambiarrose—

Mr. Speaker: I am sorry. I have 
called the next question.




